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A.K.Chattarjee, !.C. 

(lr,B0C.Ghosal, counsel along with 	,B.Ghosal, counsel 

appears for the applicant and moved this application unlisted.. On 

hearing the counsel For the applicant and on perusal of the applica—

tion along with the annexures we dispose of the application with a 

direction upon the respondents, particularly respondent No.2 to 

dispose of the representation of the applicant dated 19.4.96 at page 

59 to 61 of the application within 3 weeks from the date of communi—

Cation of this order. The applicant shall communicate the copy of 

the order passed today together with the application and annexures 

thereto to the repondents. We make no order as to costs, 


